Government of Jammu and Kashmir

Home Department
Civil Seeretanat, Jammuw Srinaga

Notification
Sl:inagm', the /ZZ of August, 2022,

8$.0.3%2 .- In excrcise of the powers conferred by section 59 of the
I'msons Act, 1894 and all other powers cnabling it in this behall, the
Government hereby notifies the ‘Training Manual,» 2022 for cnhancing
professional skills of the prison personnel of the Union lerritory of Jammu
and KKashmir forming annexure to this notification.

By order of the Government of Jammu and Kashmir.

1]
we__
(Raj Kumar Goyal) IAS
Financial Commissioner/
(Additional Chiel Secretary)
Home Department




o 1ome-Jail/80/2021-01-HOMI [19044) Dated: /¥ .08.2022
¢ upy to the:

[.d. Advocate General, J&K.
Financial Commissioner (Additional Chiel Secretary), Health &

Medical liducation Department

Principal Secretary to the | lon’ble Licutenant Governor, J&K
Dircctor General of Police, J&K.

Director General of Police (Prisons), J&K.

Principal Sccretary to the Government, General Administration
Department.

Director General of Prosecution, J&K.

Secretary to the Government, Department of Law, Justice and
Parliamentary Alfairs.

Director Archives, Archaeology and Muscums.

Private Secretary to the Chiel Secretary.

Private Seccretary to the Financial Commissioner (ACS), Home
Department.

General Manager, Government Press, Srinagar, for publication in the
extra-ordinary issue ol the Government Gazeule.

1/C web site, [lome Deparument.

iy nlso to the:

Additional Secretary (JKL), Ministry of Home Affairs, Gol.

2. Registrar General, High Court of J&K & Ladakh.

ilZl I A S
Additional Sccretary Lo the er



